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the time for presentation of the 
Report of the Joint Committee on 
the Bill to coMolidate and amend 
the law relating to Cooperative 
Societies with oojects not confined 
to one State and serving the in­
teracts of member* in more than 
one State.”

The motion was adopted.

13-43 hr*.

BUSINESS ADVISORY COMMITTEE

Nineteenth Report

THE MINISTER OF PARLIA­
MENTARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA) : I
move the following:

“ That this House do agree with the 
Nineteenth Report of the Business 
Advisory Committee presented to 
the House on the aoth July, 1978-”

M R . D E P U T Y -S P E A K E R  : T h e
questions is:

“  That thi* House do agree with the 
Nineteenth Report of the Business 
Advisory Committee presented to 
the House on the aoth July, 1978” .

The motion was adopted.

SHRI SAUGATA RO Y (Barrack- 
pore) : I gave a motion disagreeing
with this.

14.44 Hr*

MATTERS UNDER RULE 377
(i) R e p o rte d  sh o rta g e  o f  coal in  Saushtra 

an d  Gujarat
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(ii) Sh o r t a g e  o f  C o a l  in  T h e r m a l  
Po w e r  s t a t io n s  in  M a h a r a s h t r a

SHRI S. R. DAMANI (Sholapur) 1 
Sir, the thermal power stations in Maha- 
rasntra which were getting coal supplies 
from the Western Coal Fields of Coal 
India Ltd., have reached a precarious 
situation now. Upto 1st July 1977 they 
used to have comfortable levels of stock 
ranging between 15 to 60 days require* 
ments. But since July 1977 the tempo 
of movement slackened and since April 
1978 it has much worsened due to de­
teriorating production by the Western 
Coal Fields, and now the position is:

(1) Power Station, Khapcrkhcda is 
left with 1 day stock.

(a) Power Station, Koradi is left with 
no ground stock.

(3) Power Station, Paras it left with 3 
days stock.


